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Future of E-Rickshaws in Delhi
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MR. DEPUTY CHAIRMAN: The Delhi Government has to approach the High
Court.
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SHRI K. N. BALAGOPAL (Kerala): Sir, 1 associate myself with the mention
made by the hon. Member.

SHRI TK. RANGARAJAN (Tamil Nadu): Sir, I associate myself with the
mention made by the hon. Member.
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MR. DEPUTY CHAIRMAN: Actually, battery-operated rickshaws should be
encouraged because they are pollution -free. 1 think you should take it up with the
Government.

i frora TMiet: 2 wTeRyE Wi €1 59 ardmEn 2 YA, $I, BIC-BIC sarl
1 wie) gt & Sfeeor ot e & wrm) wwd ved 213 JiegeE Y, varre
hed! €1 # HAST g fh TRER B A 39@1 8 Frepran eyl e 3w o
IR U TieT 3w [ e 96 €, I 3@ ed aar gl

MR. DEPUTY CHAIRMAN: I think the Government should examine as to what
can be done. Something has to be done. It is a question of livelihood of more than one

lakh people.
Bad maintenance of Government websites

SHRI K.N. BALAGOPAL (Kerala): Sir, I would like to bring the issue of poor
maintenance of Government websites before this august House. Many Government
websites are not properly updated. There are many sites in which links are not connected

to concerned pages. Many times it happens with our Rajya Sabha website.

Sir, websites are an important link between the Government and the general public.
E-mail, Fax numbers, telephone numbers, etc., given in various websites are not correct. Proper
updation is not taking place. New Government has come, but in many websites, the names
of the Ministers are not updated. T am not giving all the details. The names of officers, who
are dealing with particular departments, are not given. Their phone numbers are not there.

Sir, people throughout the world use websites to get details for their work. To interact
with the Government, a website 1s very important for the people, especially those who are
working in foreign countries. They need the details to contact the embassy people. Rajya
Sabha website 1s one of the good websites. Even in that, the link which takes you to other
sites, is not properly working. If we take the case of other areas, even websites of many
PSUs are not properly working,

Sir, we need a thorough re-look into that and their updation is needed. Some discussion
format should be given there. Proper contact number should be given there.

We have had a very serious discussion in the House on language questions of the
Civil Service Examination. Official website should give all the details. But the basic data
relating to the Government of India should be given in the scheduled languages. T am not
talking about all the forms. But for a worker, who 1s working in Gulf area, things like how
to apply for renewal of passport and visa, these should be given in every language given

in the Schedule. This 1s my request and website should be updated properly.



